
(Shri Chintamani Jena)

has t0 finance it but after a lapse of 
more than 4 years, no progress has 
yet been made on this issue for which 
lakhs of farmers are at a stage of 
frustration and are in a great con
cern. The drainage schemes which 
was sent to the Central Water 
Control Board is yet to be cleared 
up by them.

I would, therefore, draw the imme
diate attention of the hon. Minister 
for Irrigation to this problem for 
rendering the long pending problem 
to be solved, specially when the rainy 
season has started and high flood is 
expected at any moment.

257 Matters Under SRAVANA 16,

(ii) Resumption of oil exploration
IN P lL n^ftT  DISTRICT OF

U t t a r  P r a d e sh

(<Mt-
WTHhr ^TTWT t

*TTT ^  fW T 377 £

I

^  T̂THTR <T7 ^  fatr
Tt WTFT ^  I
(JV PTPT q r

fe q r tot i
SFt rT̂  TOT I

i  ^idi^T ?TFTT T̂RTT TOT 
f e w !  ^  'TFT ^

f f  fcnr ^ swrur 11 
F̂TT̂ r n'+ ^  H *TT f^f^T 

f%*TT TOT <ft *̂TT *TT
srrror ^rrrr ^rffFJ *tt tt̂ tt

+  WTT *3^ ^
’t^ ct ^ foftt
1821 LS—9

i  ’MiyK qr ^rrft t t
•T <9 <51̂  ^HW ^rr
TTSTt ST3T *TT 7^ f[ Tt̂ ft
sftcT ^  Tfcff FTpft qr f*Hn ^  
cpJT *F*TTSPTT t  1 T̂PHhT TftfrTOT 
*Tsft FT W P W  fTTOT
ST̂ fr *T 5T ^
Tt*TT ^TRT 'TT VTPT I

(iii) Reported non-supply of raw 
MATERIAL BY STC, SAIL AND INDIA 
Petroleum to West Bengal

SHRI SUDHIR GIRJ (Contai): A
critical situation has arisen in West 
Bengal because of the non-perfor
mance of their respective obligations 
by three Central Government agen
cies, viz., The Indian Petroleum, the 
State Trading Corporation and the 
Steel Authority of India. The West 
Bengal Government deposited in ad
vance with them an amount of 
Rs. 21.21 crores for the supply of 
raw materials, but they have neither 
supplied the materials ordered for 
nor are they refunding the money 
in spit© of repeated demands. An ap
prehension has, therefore, gained 
ground that these units have invested 
the amount of Rs. 21.21 crores ia 
other fields.

I would, therefore, request the hon. 
Minister to kindly take remedial 
measures immediately in view of the 
fact that the economic development 
of West Bengal is being hampered to 
a great extent for want of materials.
( v )  P u r c h a s e  o f  J u t e  b y  J u t e  C o r p -  
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( v )  R e p o r t e d  s h o r t a g e  o f  k e r o s e n e  

in  T a m i l  N a d u  *

SHRI ERA MOHAN (Coimbatore): 
There is a very acute shortage of 
kerosene in Tamil Nadu. In several 
areas housewives have to wait end
lessly from the early hours of the 
day in vain in an attempt to secure 
kerosene. The ration shops have no 
stocks, and enquiries reveal that there 
is shortage all over the State. The 
State Government machinery for dis
tribution has broken down due to in
efficient administration, and they are 
unable to tackle the situation. The 
misery inflicted on women and elders 
is unbearable. Further, the State 
blames the Centre for poor supply. 
As a result, the poor people suffer 
untold hardships. At a recent meet
ing at Hosur in Tamil Nadu, the 
hon. Minister for Petroleum and 
Chemicals, Thiru Veerendra Patil, 
pointed out that the State Govern
ment had not indicated that they 
needed more supplies of kerosene.

The people of Tamil Nadu should 
not be penalised for the indifferent

attitude of the AIADMK Government. 
I request the hon. Minister to look 
into the matter and rush supplies of 
kerosene to the State as otherwise 
there will be an outcry by public in 
protest precipitating la>v and order 
situation.

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILI
ZERS (SHRI VEERENDRA PATIL): 
Recently, I had an occasion to tour 
Tamil Nadu. I visited Hosur and 
there some members complained—I 
was addressing a public meeting, that 
was a hall meeting—that kerosene is 
in short supply and that it is being 
sold in black-market. I said that it is 
a surprise to me because I am hearing 
for the first time that kerosene is in 
short supply and my impression is 
that whatever quantity of kerosene 
and diesel oil has been asked for by 
the AIADMK Government in Tamil 
Nadu has been supplied. I do not 
know whether we have been able 
supply cent per cent, but till this 
day, I have not received any commu
nication from the Chief Minister or 
any Minister of Tamil Nadu asking me 
to supply more kerosene. I said that 
if they wanted me to supply more 
kerosene or diesel oil, I would have 
supplied. But the fact remains that 
the system of distribution is wrong 
there. It is being handled by private 
people, by private traders. They are 
selling it in the blackmarket and the 
result is that the actual consumer is 
not getting kerosene in su ffic ien t 

quantity. That is the position which I 
learnt after going to Hosur. I said 
that the distribution is the responsi
bility of the State Government and 
that they should make all possible 
efforts to see that as far as possible, 
the consumers get enough quantity 
of kerosene.

On this pointf J want to make one 
thing clear. In the recent price in
crease that we had effected with re
gard to the petroleum products, we 
had not increased the price of kero
sene with the result what is happening 
the price of diesel oil, but not kero
sene—a sizable quantity of kerosene 
is going in adulteration. I had a


